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O hlllo, 227/97 Date of Order
| |
 BETWEEN 3

R,Sanyasi Appadu _ .. Applicant,
- ,

AN !
|
1y The Flag Officer Commending-in-Chief,
Bastern Naval Command, Naval B&sSe,
Visakhapatnam,'

2. The Chief Steff Officer (P&A)},
Bastern Naval Cowmand, Naval Base,
Visakhapatnamn,

3. The Generzl #anager,

Naval Armament Depot,
Visakhapatnam,
\

4, The Area Accounts Officer,

CDA (l5vy), Visakhapatnam,

5. The Collector and Ristrict MEgistrate,

326.3,99

Vigzianagaram, : .« Respondents,

Counsel for the Applicant | ee Mr,PLBhaskar

Counsel for the Respondents | eo Mr,ViBhimanna

CORAM
HON'BLE SHR I R RANGARAJAT : MEIBER (ADI, )

HOW'BLE SHRI B,.5. JAI PARKAIESHWAR : MEMBER (JWDL.)
;

F
ORDER

i -

X A s per Fon'ble Shri B.S,Jai Farameshwar, Member {Judl,) X

Hk.P.BhaSkaru, learned counsel for the applicant and

Mr,V.Bhimamna, leamed standing counsel for the respondents,

5
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o

.of the enquiry submitted by the enquiry officer,

Ly ] 2 LE

Za Though the respondents have not filed the zeply

they have produwed the proceedings to show that
disciplinary authorityP@® ordered further enquiry

the matter,

1
1

the

into

3. while the applicant was working as Renior Chargeman

(FPactory) a major penalty charge memo dated 11,1138 {A~1)

was issued to the applicant by the General Managel, © A

detailed enquiry was conducted into the charge ang
officer submitted his report recording his €inding
going through the report of the enquiry officer ¢

the ,
recordssCnief Staff Officer (P&} by his order da;

- .

i enguiry
5SS After
ind the

ted 7,10,96

ordered for further enquiry with certain directions, The

order of the Chief Staff Officer (PSA) is at pages 35-36,

4, On the basis of the said order the General
by the impugned letter dt. 20,11,96

Manager

issued directioqfto the enquiry officer to further enquire

into the charges levelled against the applicant,

5w This CGA is filed challenging the letter dafed 20,11,96

to

as arbitrary, i1llegal, null and void and consequently/ quash
, -

the same,

r

6, The ‘General Manager is the disciplinary authority,

It is for him to take a decision on the basis of the revort

He must act

authority,
on his own and not to be guided by any other/ Twelhief Staff

Officer cannot motivate the disciplinary authority to order

"
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L ‘3 LK 3

for further enquiry, It is the disciplinary authority ¢o

take his own decision on the basis of the findings recorded

by the enquiry officer,

Se In that view of the matter the oxier dated 7.10.96

|

passed by the Chief Staff Officer (P&A) and there upoh by

L by the impygned letter
the General fa*‘ar}ager ordoring further énquiry Zaa ed 26,11,96

are not according to the rules, Hence they are hereby

set aside, i

6. The disciplinary authority shall take decision

i

on

his own on the basis of the report of the enquiry sulmitted

by the enquiry officer,

1, It is stated that nearly 3 years have elapsed from

the date of submission of the report of the enquiry gfficer,

The disciplinary authority shall furnish a copy of the enquiry

may he
‘h'eépdbb such orders as/deems’ fit,

|
~ thus
8. The OA issdisposed of , No coBts,

i
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{ K RANGAR AZAN )

5. JAI PARAMESHWAR )

y
' Dated : 26th March, 1999

(Dictated in Open Court)

report to the %pplic:ant and on the receipt of his representation

- e

%wer (Jodl.) Menber {Admnl) ‘

Fipw
Fua,
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